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(c) whether such promotions arc 1o be
made in case under proceedings have been
pending for over ten years :

(d) whether the period of two years’
is to be counted from the date of memoran-
dum of charges has becn issued ; «nd

(c) whether the cases of  officers
against whom the DAR proceedings arc
pending have been reviewed by the Ministry
of Railways, if so. how many officers have
been promoted on AD HOC basis so far with
full details and how many cases are still

n

pending and the reasons therefor ©

THE MINISTER OF RAILWAYS
(SHRT A.B.A. GHANI KHAN CHOU-
PDHURY) : (a) Yes.

(b) No.

(c) and (d) In the casc of an officer
against whom disciplinary/court  proceedings
are not concluded, even afier the expiry of
two years from the date of the Departmental
Promotion Committee which first considered
the officer for promotion and whose findings
are kept in the scaled cover, the appointing
authority may review his case for ad-hoc
promotion pending finalisation of disciplinary
court proceedings.

(¢) The cases ol three officers are
under process in the Ministry of Raiiwiys.

mEt £t gavym frgas £ w1 4
frafaa feor st

10208 o1 gAT YIH W|FT . AT ISA
4T 4z FAR 71 & FT o

(F) T ag "9 2 fF£ g arg vo
Hodre faagzgw xrat™®ag ¥ 12 agf &
gfad ag7 8 @A s394 faaas =
FIAATT &1 fAdgT 77 75 ¢ ;

(@) afe 2f, AT 37 arEt x s
JATE AT F Fa4F FZUTT FT FT

VAISAKHA 15, 1905 (SAKA)

Writien Answers 214

() ¥ ag Wed gfe @ wel
F1 yaurn fagaxs ¥ w1 7 faafes gl
ferar sar & 1% IF AT FROU

(9) YT FVHTT FT TAT 412} F IAHT
gar1at 1 faafaa fwg @ & a1 &
yere faar & ; 17
=) afz 37, AT IF 97 FAT FILATE

=

-

[T PR

A RAT (M Uedlo me uAT Af

FYaz1) : (F) ST AR
(") & (%) 999 qgf I5AT |

'Theft of Medical Equipment from
Bompay Porl

10299. SHRI A. NEELALOHITHA
DASAN NADAR : Will the Minister of
SHIPPING AND TRANSPORT be pleased
1o state :

(a)  whether Govermunent are aware of
the theft of medical equipment from the
Bombay Port : and

(b) il so, the details thercof and
action taken thereon ?

THE MINISTFR OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI 7Z.R. ANSARI) : (a) and (b)
Yes. On 1[7th June, 1982, a container with
the personal effects of Dr. D. R. Reddy,
who had returned from Saudi Arabia, was
dischareed from S.S. ‘MUSCAT BAY’ at
Bombay Port. Upon dischage, the container
was scaled by the Customs Preventive Officer
and by the Tally Clerk of the Shipping
Agent.  The container was rcmoved to
Cotion Depot by the Shipping Agent on
20th June, 1982. Since the container remain-
ed uncleared for sixty days, the Bombay
Port Trust removed it 10 the Chembur Yard
on 18th August, 1982, While receiving the
container at BPT’s Chambur Yard, it was
noticed that the scal put by the Shipping Agent
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was infact whereas the seal put by Customs
was missing. Dr. Reddy personally came for
effecting clearance of the consignment on
7th Oclober, 1932. The container was
opened on that day for Customs examination/
inspection in the presence of Dr. Reddy, the
Customs Officer on duty, representative of
the Clearing Agent and representative of the
Shipping Agent. The scal put by the Ship-
ping Agent was intact when the container
was opened. It was found that the contents
had been tampered with and certain electro-
nic and medical equipments were missing.
Dr. Reddy lodged a police complaint on 9th
Ociober, 1982.  After investigations, thc
police authorities hive, reportedly, classificd
the case as ‘True but Undetected’.

U. G. C. Development Grant for
Mithila University

10300, SHRI BHOGENDRA JHA :
Will the Minister of EDUCATION AND
CULTURE be pleased to refer to replies
given on 31 March, 1983 to Starred Question
No. 459 and Unstarred Question No, 5203
regarding Grants t> Mithila University and
opening of Mithila University respectively
and state :

(a) whether Government of Bihar has
intimated to the University Grants Commis-
sion of Union Government about the
necessary amendments having been incorpo-
rated into the Act flor qualifying for
development grant ;

(b) if so, details thereabout : and

(¢) whether adequate development
grants to K S S, University Darbhanga arc
being made ?

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND
CULLURE AND SOCIAL WELFARE
(SHRIMATI SHEI'_A KAUL) : (a) No,
Sir,

(b) Does not arise.

(¢) Yes. Sir,
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Train Control Communication Cancelled in
Brindavan Express

10301, SHRI MOHAMMAD ASRAR
AHMAD : Will the Minister of RAILWAYS
be pleased to state :

(a) Whether it is a fact that the Train
Communication project was cancelled in
Brindavan Express after closing 7 very high
frequency stations cnroute ; and

(b) if so, what is the national loss in
thc matters,

THE MINISTER OF RAILWAYS
(SHRT A .B. A. GHANI KHAN CHOU-
DHURY : (a) For operational convenience
communication between train and control
office was introduced on the Brindavan
Express in 1975. Due to change in compo-
sition of the rake and the urgent need of the
microwave channel for radio patch facility,
this was discontinued in 1981. Excpst three
locations, where there was no microwave
set up, thc Very High Frequency (VHF)
stations have not been closed down. All
the equipment has becn kept in good lattle
for use in emergencies.

(b) Does not arise.

‘Tamil Nadu Government’s Proposal to

Acquire Three Ships

10302, SHRI B. V. DESAI : Wil
the Minister of SHIPPING AN TRANS-
PORT be pleased to state :

(1) whether it is a fact that Tamil
Nadu Government has retierated the econo-
mic soundness of its proposal to acquire
threce ships and urged the Centre to clear the
purchase programme ;

(b) whether the Tamil Nadu State has
commented upon Centre’s action in refusing
to sanction the acquisition through the Ship-

ping Development Fund Committee ;





